" AMARAVATI,
DT:25.03.2021.

B.S.BHANUMATHI,
REGISTRAR GENERAL,

ROC.NO.324/2021-B.SPL.,

Sir / Madam,

SUB: CONSUMER AFFAIRS - CONSUMER PROTECTION ACT, 2019 -
Request of the Ex.Officio Joint Secretary to Government, Andhra
Pradesh Secretariat, to display the Notification with regard fo
calling for applications to fill up the vacant posts of Members (Non
Judicial) in Andhra Pradesh State Commission in the State of
Andhra Pradesh, in the Official Website of your High Court -

Regarding.

REF: Letter dated 22.03.2021 of the Ex.Officio Joint Secretary 1o
Government, Andhra Pradesh Secretariat.

-00o0-

T am to state that the Ex.Officio Joint Secrefary to Government, Andhra

Pradesh Secretariat, while forwarding the Notification calling for applications to
fill up the vacant posts of Member (Non Judicial) in the Andhra Pradesh State
Commission requesting the High Court of Andhra Pradesh to address a letter fo
the Registrars of High Courts in the Country for display the said Notification in
their Official Website.
e
I am, therefore, directed, fo request y
display the said Notification in your High Court O

ou to direct the concerned to
fficial Website wide publicity.

Yours sincerely,

4‘&/\_@,@5

REGISTRAR GENERAL
25 (3]0

\

pYd
6\0\&%;& To
6\\&\\”@’\ The Registrar General, High Court of Allahabad,

1
2. The Registrar General, High Court of Telangana at Hyderabad.
3. The Registrar General, Gauhati High Court at Gauhati,
21904 4. The Registrar General, High Court of Bombay, Mumbai.
—_— 5. The Registrar General, High Court of Calcutta.
332 6. The Registrar General, High Court of Chattisgarth, Bilaspur.
U& 7. The Registrar General, High Court of Delhi, New Delhi.
ya\u\(’l 2\ 8. The Registrar General, High Court of Gujarat at Sola, Ahmedabad.
q\o‘,\\?’ 9. The Registrar General, High Court of Himachal Pradesh, Simla.

Sanjiv84

Registrar General
3 ¢ oY |22
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10. The Registrar General, High Court.of Jammu & Kashmir, Jammu.
11. The Registrar General, High Court of Karnataka at Bangalore.
12. The Registrar General, High Court of Kerala, Earnakulam.

13. The Registrar General, Hig}n Court of Madras, Chennai.

14, The Registrar General, Hig'lh Court of Madhya Pradesh, J abalpur.
15. The Registrar General, High Court of Orissa, Cuttack.

16. The Registrar General, Hidh Court of Judicature at Patna.

W/Tﬁe Registrar General, High Court of Punjab & Haryana, Chandigarh.

18. The Registrar General, High Court of Rajasthan, Jodhpur.
19. The Registrar General, Hiéh Court of Sikkim, Gangtok.

20. The Registrar General, High Court of Uttaranchal, Nainital.
21. The Registrar General, High Court of Manipur, Imphal.

22 The Registrar General, High Court of Meghalaya, Shillong.

23. The Registrar General, Hié_h Court of Tripura, Agartala.
1

|
|
|



Consu GO.VERI_\IMENT OF ANDHRA PRADESH
1Ssm gllm ;\ffalrs, Food & Civil Supplies Department,
ock, 1st floor, A.P Secretariat, Amaravathi

[from
gri S.Dilli Rao, I.A.S.,
Ex.Ollicio Joint Sccretary lo Government, Dt. 22/03/2021

A.P Sccrelariat.

To

The Registrar General,
Iigh Court of A,P
Amaravathi.

Madam,

Sub:- Con§umer Affairs — Consumer Protection Act 2019 - Notiﬁcatxaf’“' il
calh_ng for applications to fill up the vacant posts of Members (Non-
Judicial) in A.P State Commission — Display of notification in
the_ofﬁcial website of High Court of A.P and to circulate the copy of
notification to the Registrars of other High Courts in the Country with a
request to display in their official websites - Request — Reg.

Ref:- Minutes of the mecting of the Selection Committee dt. 15.3.2021.

dokk

at the Seclection Committee consisting of Hon’ble Sri Justice
Court of AP as Chairperson, Secretary O

I am to state th
Joymalya Bagchi, Judge, High
Government, Consumer Affairs,, Government of A.P and Secretary in-charge, Law
(Legal Affairs) Department Govt. of AP as Members in the meeting held on
15.3.2021 at 4.30 P.M in High Court premises appro&ed the notification calling for
applications 1o fill up the vacant posts of Members (non-Judicial) in A.P Statc
Commission and fixed the last date for receipt of applications from the eligible
candidates as 12.04.2021. In the said meeting it is also decided to display the
notification in the official website of High Court of A.P, and to circulate the copy of
{he notification to other High Courts in the Country requesting them to display the
notification in their official websites. I am enclosing herewith the copy of notification

for taking necessary action.

I, therefore request the Registrar of High Court of A.P to direct the concerncd
al website of the High Court of A.P and

to display the notification in the offici
communicate the copy to {he Registrars of other High Courts in the Country with a

request to display in their official websites.

Yours faithfully,

Encls: Notification to fill up the
vacant posts of Members (Non-Judicial) (‘(‘\

in A.P Statc Comumission. L
’ E.O JOINT SEC

Y. TO GOVERNMENT,



GOVE

/ (,onaulm,r\l/\ltgﬁid?\lr OF ANDHRA PRADESIH
: AT B "‘ood & Civil: ‘Supplies Departi

r . elariat, Vulagapudl Al’ﬂdhlV.l:l i

- I I A T R ‘Date: 22-03-2021

Roc.No, 2/5C-M/Scctt/CS- 11 Dcpt'/202l dated 22 03 9021

Sub: Co Tai
onsumer Alfairs = Consumer Protection Act, '_’()10 - Inwlmg

wlications -
‘*{ lMc(:m{:::l: ulltx)dmll u};m’dltwwc;) posts of Members (Non -Judicial)
n
Vijayawada — Rog ember) in-A.P. bmtc Comimission,

o, .

Rel:- }) ;lm‘w.umm Protection Act, 2019.,(No. .35 of '2019)
Ml:lcutuuuu of India (Extraor dmmv) Part II — Scction [ :
(Dcll‘:n l? of (L,mflsemlu Affcur'a,;l" “ood: and Publia Dlstrlbutlon PR
artment of Consumer Affalrs New Delhl Notlﬁcatlon G SR

5. oN 0)45“ () dt.15.7.2020, ) i
LE; Ms.No. *17 Consumex{ ffaurs iI‘ ood & ClV)l Supplxcs
( IT) Dcpaxtment Govt. of A. P Dt. 19:10. 2020 '
lC\L ‘],olurtmn s of the Sclection Committee (‘onsutulcd undm Rulc
y (1) of Consumer Protection (Quullﬁcatnon .) Rules, 2020, ¢
Dated 15.03.2021. R . o b

*¥k

1d’ elxgnble
M e,mber-

1 Applications . in_duplicate arc mvrted from fthe. quahﬁed an
dpph ants to fill up 2 {two) posts ol “Mémbers:: (Non-
and 1 Woman Member ) in A.P State: Comrms%lb i aur
of the Consumer Protu tion Act, ”019"

The applicants age should be- abovc 40 )cms ancl below 65 years -and
should posscss Bachelors Degree fr A rccognucd University and be
persons of ability, integrity and >Ldnd1ng,,'1nd has spcmal knowledgc: and
pmlassmndl experieice of not lcss than> twent years in.consumer affairs,
law, public aflairs, administration, econom:cs ‘commerce, industry, ﬁnancc
management, engincering, ec shnology, public b hcallh or medlcme.

1) Special knowledge would mean-a acaclemu degrecs issued; bq the.
recognized uriversities ‘1 the ¢ above. mcntmm,d areds: srhe:
‘applicants: who -POSSESS * Post' Graduat:on or. thher uc_adewu,

(lclucvemmte in such areds would be chn p:e erence -'

ee *would imean that the' applzcants‘: :
{"not less’ lhcm 20 years either: in’ anJ
Gowvernment  or Semi- Gouemmenlal ' Ozgamzanons/ Prwatc
Organization operating in the aforesazd au,as Such’: (lpplicants
should be directly mwolved in the afore esaic’ Zme of actwttlj Thc
applicants with more (ﬂcperzence would be (jwen preferencp L

- 1) onfesbzonul ,\pcur’n
be employed for d perioc



| ' r
2z /'

! /
i

ces |
i) If the ¢ 1 by .
f- g applicant i self-employed in any of the aforestiid work
areas mentioned above his/he 5 ad? :
should be at led us/ner net average prq[efszonal income
> at ecllst Rs.2 lqkhs per annum for the last five years.

- : l ' ,

) The applicant should hqu,e knowledge in “Teluglt" which means
thc:"cand:(late iLs‘hould have “Telugu” as ong’of the subjects in
10™ stanclard (SSC) or certificate in “’1’elugy"ﬁ‘om any recognized

university. |
¥

| ' y,

|
| ,
Term of Office: - /

o /

. | ‘ -/

Every Member of the State Commission shall hold office for a term of
four years or up to the age of sixty five years, whichever is carlier and
shall be eligible for r ‘uppoi}nment f,o/pfq'hothcr term of four yecars subject to
the age limit of sixty five )lf'ears, and such reappointment is made on the
basis of the recommendation ofthe §clcct‘ion Committee.

e

Pay & Allowances: (M(_)d'él Rules 2020)
. i i
A Member of the State Commission shall reccive a pay equivalent (o

the pay at minimum of tl’lic scale of pay of an Additional Secretary of the
State Government and other allowances as are admissible to such ofllicer.
The pay of a Member, who| is in receipt ol"any‘pcnsion shall be reduced by
the gross amount of pcnsil»on drawn by him. There shall be an annual
upward revision of the pay of a Mcmbcr at the rate of 3%. Every Stlate .
Cornmission Member shalll be entitl"ed to House Rent Allowance, Transport
Allowance, Leave, Lcave Travel Concession, Mcdical Treatment and Ilospital

V43 sl annlics a CA? 1 3 ;
facilities as per thc provisions dpiphmbl(. 1o Group ‘A Government

Servants in the State Government. |
|

i
nt for the above posts are requested to
1 prescribed Format only along with altested
sted by a Gazetted Officer and send them to the
Ex-Officio Secretary to Govemiment, Consumer Affairs, I'ood and Civil Supplies
Department, 5" Block, 1st Floor, A.P Secretariat, Velagapudi, Amaravall.
The applications should redch this Department on or before 12-04-2021 by
500 P.M. Incomplete or |defective applications  not accompanied with
attested copies of all testimonials and the applications received after the
date will not be considered on any ground, including postal delay.

The applica submit the
applications in duplicate i1
copies of all testimonials atlc

due



/'u""."’-”w (_J_';S_f’f'_’..ti?_'_"j”_l_()L(':Qplic‘(mls {
] LS Lo

the post of Members:

Alter scruliny ol he

s applic
pe called for mterview, .

| No tr
he paid to the applican(s

ill.iOﬂS I'Cé 1

cived short lis pplicants w
: b 3 1 > . 1o M
th,llmg allowance or any e pRlg . i

other expenscs will

Call letters wi

ers will be gen
v : e sent Lo the short 1
and venue i advance « S anort listed upplicants : .
qeht either 1ice al the appropriate time, T} : 1.‘11(“,111(.\5 Lishi o
right cither to postpone or S il ¢ (:uvcx'nmcnt$

. I g cuncel IS ificatiol e
without assigning aAny reason VIR Budstian R

int of time

_ .'l‘hc Sclection Committee sh
by ‘xt mn thc interview and: after
mlfmg.'__inlo account the suitability, rec
adjudicatory experience, will rccér’nxné%

all, on the basis of the assessment made

appointment as ers ongst: pplicantstinjthe order of merit
P as Members [rom amongstithe applicants:inthe order'of merit

[or approv: he S 1t ‘and “for ]
:(H'(l(‘l."\‘lt .}"]‘ ?”_‘hc State Government, and'for “issuance ‘of appointment.
T8 Lo the selected applicants. E T T it

rl‘ ' - . . P ' ; . I3 * “ . '. L
i hc]-apl')ht.t.\tlmnn will be summarily. rejected without mtimaton, if
: c L_lpp icant [z111§ l,«? comply with any of the: above instructions.. " For
ormat  of application and other. details, visit. our weRsite

. ' - . . M , 5 2 N
hap: 2 www.apeivilsupplies.gov.in.
/A:/

EX.OFFICIO SECRETARY TO GOVERNMENT -
[a-Officio Sgurataty 10 Goviment AR
Consumeraflairs, Food & il Supphies Ceply
To Government of Andhra Pradesh:
01. The Registrar General, High comf.&&aéfa"mut&e&mmdicét'"{{i?_"dl@pluy inthe -
Notice Board/Website of High Court: © o D i SO S
02, The Ex-Officio Secrctary to Government, Consumer Alfairs,,
Ifood & Civil Supplies Department, /\;"R.;';Sg:',t:rc‘t'ai"i'a‘t',‘_wcla'gapudi
03. The Secretary, Law Department, A.P.-'-'Sc(;geteiri_at_;i:\/.g:lagapudi’
04. Website ol all High Courls in the Country:(*) : :
05. All the District collectors in the State of A.P.
06. The Registrar, A.P. State Commission, Vijayawada.
07. All the District Courts in the State of A.P. '
03. All the District Comrmissions in the Statc of AP.
09. The Registrar, Al Lokayulktha, - ' ; :
10. The Ex-Officio Joint Sccretary to Government, Consumer Affairs,
Food & Civil Supplics Department, AP, Secrctariat, Vijayawada

(*) With a request to display the notification in their respective Notice Boards



FORMAT

FORMAT OIF APPI ICA - ; g o
LD TO BE SHE
_ (IN DUPLICATE) BY THE APPLICANTS. |

A i - ' ‘
pplicat!/(;t;;f()l the post of Members (Nou;iucliéial} in
I’ State Comunission, Vijayawada

2 QO g N ' / I
Roc.No. 2/8C M/Sectl, /CS.11/2021 dt.- 22-03-2021

(a) Name in full__

(in BLOCK LETTERS)
(b) Father/Husband’s name: __

(€) Sex:

| Pleaseatni
“I" ““'your recent

Male / IFfemale /Transgender.

(d ) Date of birth & age: ___

(Attested copy of Date of Birth cc.x'-t‘i.ﬁ_'_catc té;lb‘é.enc.l.bsédj 0

(c) Address

with telephone/mobile number,

e-mail, if any, _

) - photograph
‘attested bya:
Gazetted Officer

o

- —

() Permancnt address (Proof to be enclosed)

(2)

I

Educational & profession
Proofs to be enclosed)

rSLNo. Acadcemic achievements
[

al qualiﬁk:z_f_tiori‘ﬁ(G_radua'tiox} onwards): .- .

(Degree onwards)

Specialization

“University Year of
~ passing
— . ey e 4 —-______———‘——. —
B f b e
(TS, D




(i) Experience at-least during i
e ¢ durd g_the last 15 YEALS In consumer alfairs, law
p atlairs, administration, €conomics, comy :
management, engineering, technology,

nerce, imlustry, finance,
(Proofs to he enclosed)

public health or medicine,

!

Position held

| S1.No| Name & address of]
: organization/ |
scll-employed |

“Period | Nature of work
(lrom-to) handled

|
T Il
|
|
|
|

j) If the applicant is self-employed proof of income to be enclosed.

k) Status of Health: (Medical certificate not below the rank of
Asst. Civil Surgeon to be enclosed)

1) Any other accomplishnients/information, the applicants may like
) . to furnish . (Proofi to be enclosed) _ . .

: |
Place: | : Signature
Date:

(Name)

' i icati and applications not
] defective applications a 3 St
e Inc(')ﬂ;pleitteh (::;:tcs|tcd copies of all tcstunom.lhlls z:ltltlzgst;:tc z;m
D pifice: and the applications received after tlle e fate w
B Oﬂ?c‘;e:ed on any ground including postal delay
not be conside .

summarily rejected.



GOVERNME
NT Ol
Consumer Alfairs, l'oodo{l%a

A.P bccrctariat, Vel:

éNDHR/\ PRADESH
il Supplics Department, .
agapudi, Amaravali

DLQ TIFICA o 1 Date: 22-’03.-292 I.

......... 1/Seclt/CS- 11 Depl/'ZO’l dated: '>z 03-2021

sub: Consur
sumer Alfairs - Conmnncr Pr oleuu)n Act,.2019 - Invmng,

applications (o il up vacay
Comnissis 3 nt ])O?[b Or Mc.mbcrs Of District
ions in the State of Andluu Pradesh - chl
Rel:- l (l,(‘m:,umcl Protection Act, 2019. (N“ ag Ornmg] _
Mnlgm(bx{:/\,ullg ol India (Extraor dman,') Palt 1= bccuon I
(Depar Lm(z'n(t 0?"““'“‘ Allairs] Food and Public'Distribution
G.S.R No. ,0 Consumer Affﬂlrs Ncw Delln) Notxfcauon ;
. A N0.452 (E) dt.15.7.2020. !
3. (r‘() Ms. No.. 17 Consumer: Aff'urs F‘ood&le Supphcs :
(CS-11) Department, Govt. of A.P, DL..19:10.2020. "=
4. Resolutions of'the Selection’Committee consututccl under Rulc ,
6 (1) of Consumer Protection’ (Qualxﬁcauon ) Rules, 2020
Dated 15.03.2021. o : : A
*'k*, o B
Applications in_duplicate are mv1ted frorll thc qualxﬁed and: chgxble
applicants to fill up the following vacant posts ol Members of DlStl’lCt
Commissions in the State ol Andhra Pladesh undu sectlom 28 to 30 of

Consumer Protection Act,*2019. R

' X 4 @10

F.No. District Comumnission :}--_;_;}'-Mg:mb'er.;v-':._ Woman Membcr '
T avanibapuane L
l 2 el e — PSS S .
T3 {rupathi {7
4| Kakivada b
|5 rl\(g.ﬂnnundw %L
LI S
6 [Gumwr [ Ao ool e b
-7 _|YSR  kadapa e L g

8 Kurnool AN e ol £
:;_‘1__: Machilipatnam = .| © AN,

10 Vl'_d\'i'l\\’ddd S PO
~ 11 Nellore.' . Wl ol Al e s

12 “Ongole AT T o

R o O | hnlmkulmn R 2 2 daa it

O 1A Vls.tklmp.ltndln -1 i S e 2
| =19 L Vlsal\hdpdtmun -1 AL SR A
16| Vizianagaram alrebiile
BB 20 T I .5 R G |
....... Trotal & gl b

* The applicant shall apply only for one po'%t;and for one - district only



Wy

|
|
i

The applicants agg sl
£ wts age should be above 35 years ¢
el PSS, s o pouelioes) [m[; %10 l)rf:.u‘s ‘;mdl below 65 years and

S . . 2gree. a recognized university and b

: : -1 g y and be
Pef?ons_ of lablhly,. integrily %md standing and has special knowledge and
11):3 cszlg{:? at;?gzencn?c -of'nqt less than fifteen years in consumcr allairs,
aw, public allairs, ac rati ce, |
c ,p. e t_’ ) l.'rlnmstr@tlon, €conomics, commerce, industry, finance,
management, engineering, te hnology, public health or medicine.
. : i

RO T .
i) Special I\nowilcdge would mean academic degrees issued by

: the recognized universities in the above mentioned areas. The

applicant who possess Post Graduation or Higher Academic
achievements in such areas would be given preference.

1) Pr‘ofessional e%:perience would mean that the applicants should
be employed for a period not less than 15 years either in any
Government or Semi-Governmental Organizations / Private
Organization operating in the aforesaid areas. Such applicants
should be directly involved in the aforesaid line of activity.
The applicants with more experience would be given

preference. |

is self—employed in any of the aforcsaid work

d above his/her net average professional
per annum for the last

|
iii) If the applicant
areas mentione
income should be at least Rs.2 lakhs

five years. !
|

I
should have knowledge in “Telugu” which

ndidates should have “Telugu” as one of the
SC) or certificate in “Telugu” from

iv) The applican
means the c
subjects in 10" standard (S

any recogm'zled university.
i

|

|
IDistrict Commission shall hold office for a term
of sixty five years, whichever is earlier and
ent for another term of four years subject L0
and such reappointment is made on the
he Selection Committee.

Term of Office:

Every Member of the
of four years or up to the ]hge
shall be eligible for rcappoi'?tm
the age limit of sixty live years,
basis of the recommendatiolp of t

Llp_wanccs._.l_]_\/l_@_clg:j_ Rules. 2020:

Pay & Allowances: C.P (Salary, a
ct Commission shall receive a pay equivalent

A Member of the Distri

to the pay at the minimum of the: scale of pay of a Deputy Secretary ol the
State Government and other allowances as are admissible to such officer.
The pay of a Member, who! is in receipt ol any pension shall be reduccd by
the gross amount of pension drawn by him. There shall be an annual
upward revision of the pa of the Member at the rate of 3%. Every District
Commission Member shall| be entitled to House Rent Allowance, Transport
Allowance, Leave, Leave Travel Concession, Medical Treatment and Flospital
facilities as per the provisions applicable to Group ‘A’ Government

Servants in the State Gove{rnment.
|



The appli o
apphcants [or e T g1
‘ Tentt . the ab (P
applications i . = above posts ave
copics of :1? t:—:}(-_‘lulﬂlcate in prescxl'ib:.s ;;:n;CClLlcstid to  submit- the
opies oball testimonials atteste ' ‘ormat only along with th
[ox- e o i attested by a . X ) Wil e
Offtcio Secretary to Government y a Gazetted Officer and send them to the
Department, S block, 15t Il lc:}:’ Consumer Affairs, Food and Civil Supplies
applications s e oor, A.P Secretariat, Vel ‘ = A s
ooplatans il ok o Do o o e 504407
atiested copics l:)]l!)':]ll'01 » delective applications  nol “accompanicd with
¢ estimonials and  the applications reccived after the

due date wi SRR
% ill not be considered on any ground including postal dclay.

Procedure for s ‘ 3
Procedure for selec SR ;
ection of applicants_to the post of Members:

Alter sorati Zf the T i ialed i i
serutiny of the applications received, short listed applicants will
be called for interview. Ty

Call 1§ucrs will be sent to the short listed candidales [or the interview
and venue n advance at the apprdpriatcf_t_imd No’l‘ravélling Allo':wan'ce_o'r :
any other expenses will be paid to the éppl‘iéantst?.i' The Government reserves
the right either to postpone or canccl-thié ﬁ'cri't"iﬁ—éht’ioh i\'t'yahys'fpo'iﬁt-bf'.iﬁihiq'
without assigning any reason. BT ARy e LA ER R R

The Sclection Committee shall, on-the ‘basis.of ‘(he-assessment ‘made
by it in the interview and altér satislying the -éli‘gibilityfcl*itcria"an_d ‘alter
taking into account the suitability, rcc‘drd_..of-.‘past‘-‘.pcr'forn'ianc'e‘, integrity. and
adjudicatory experience, will recommend a panel:of names of app]ica}ij_t{fs_for
appointment as Members (rom amongst the applicants in: the ‘order of merit
for upproval lo the State Government and for issuance ‘of appointment
orders to the selected applicants. '

The applications will be summarily rejected without intimation, if the
applicant [ails to comply with any of the. above instructions. For format of
application and other details, visit our web site

htp://wawvw.a Seivilsupplics. gov.in. ,

EX.OFFICIO" SECRETARY TO ._GO.VERNMENT

To . Ex-0fficio Sltuctezl.nr‘-;rl‘o‘ \30'4'7;|u\6\in:
1. The Registrar General Iliph Court ofA.Pp“"s“merf\”a"s'MOJS ‘llm '“;W::, th i
3 The Ex-Officio Secretary to Govt‘.rnmcnt;_C’(ﬁﬂyﬁﬂ Q!.E."A,ﬂlx’{\l”:;q 113309 r“;alhi E

Food & Civil Supplics Depirtment, A.P,."-'S‘éjgﬁ'éﬁﬁi‘i\ii',a\r’&!@ﬁwqﬁﬁma Cbia
The Secretary, Law Department, A.P. Secretariat, \(elagupudj
_Website of High Court of Andhra Pradesh. : )
_All the District collectors in the State of AP, Y
5. The Registrar, A.P. Stale Commissicm,_Vijaynwac]a.
_All the District Courts in the State of AP.
~All the District Commissions in the State of A.P.
0. The Registrar, A.P. Lokayulktha,
(*) With a request lo display the notification " in

oo B W

x =l

their respective: Notice

Boards/Websites.



: APPL!CATION
(IN DUPLICAT REQ IRED

TO BE FUI\NIS i e
MBY THE CANDIDA’I‘DS aED i

Af)pli(‘uh'ouj N ;{.:...:-
p LAl or the IDOSt o Memb : |
Dist. Colnmissio", f er 3.
LM B

P P ), N ‘ {
=0¢.No. 4/DC-M/Scett C8.11/2021 dt.22-03-2021

(a) Name in fall

(m BLOCK LETTERS) -

(b) I"ather/ Husband’s name;_

(c) Sex Male / chult‘/’T‘ransgcndét{f,,:'_

(d) Date of birth & age:

(c) /\ddlcss o
with telephone/mobile number,

c-mail, if any, _ st
()  Permanent Address Bl
(Proof to be enclosed)
“(g) Application for the post of Member, Dist.' Co'nimission, . ; :
(h) Educational 8 proiessxonal quahflcatlon [gx dduatlon onwards)
(Proofs to be enclosed)
’ SL.No. |  Academic | Specialization. - Umvcrsnt:y _ Year of
| achievemernts ' pdssmg
' (Degree ! :
. 74| onwards)
]
2 G
Se e B e B >
2 e
o T ) '
—




. ¢ at-least dur;
3 2 [ & — rln the las .
| Q_Ubllc affairs, administratio , tzp\ CAIS In consumer affairs law
. | o G ) 4 )

management

; €L, engineerin techn ; ,il]dUStl’y, finance
- [Proofs to be encloscd) & technology, public health or medicine, ’
—T———— |
:' Name&)g > ‘h‘\.._—___\ i :
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1) If the applicant is seif-empldyed prool of income to be enclosed.

j) Status of health: (Médical certificate not below the rank of
Asst. Civil Surg -on to be enclosed)

k) Any other accompli%hments/information, the candidate may like to
furnish (Proof to He enclosed)
|

Place:
Date: Signature L
(Name)

i
|
|
|

Note: Incomplete or défective applications and applications not
accompanied with attested copies of all testimonials altested by a
Gazectted officer and the applications received after the due date will
not be considered on axf'xy ground including postal delay and will be
summarily rejected. |
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